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Chairman, ...
Central Pollution Control Board, Delhi.

Member

3. The Chief Regional Planner, Member
National Capital Region Planning Board,
New Delhi

4 The Secretary to the Government of Member
National Capital Territory of Delhi,
Department of Environment, Delhi.

5  The Secretary of the Government of Member 
Uttar Pradesh, Department of Environment,
Lucknow.

6 The Secretary to the Government Member
of Rajasthan, Department of Environment,
Jaipur.

7 The Secretary to the Government of Member
Haryana, Department of Environment,
Chandigarh.

. Member-Secretary
8 Shri P.M. Ansari

Senior Environmental Engineer,
Central Pollution Control Board,
Delhi.

The Authority is to exercise the l o l l o p  power, and 
perform the following functions, namely.

(Protection) Act, 1986 tor issumy . clauses (i),

srw v T w
of section 3 of the said Act,

(ii) survey of the whole mTe9̂
situated in South Delhi propos envjronment protection

impact assessment 01
the area;

out of th e  p ro je c t p e rta in  g' . h De)hj D e ve lo p m e n t

Complex o, any 0, ^ ® ^ ^ ^ ! ^  ̂ ay^ritia te in future. 
Authority or any other Autnori y

M  lay down th . procedure to, actions to be taken

under (i) to (iii) above,

(v) comply with the order l®ŝ ®C| ^ 1acapital Region 
Courts havingand the Supreme Court from  time to tim

(vi) deal with any
pertaining to the National C p Government in
which may be referred t o b y  t h £  
the Ministry of Environment and Pore

The Authority has the S e c tio n  2 of the
Capital Region as defined

National Capital Region Planning Board Act, 1985 (2 of 
1985).

The Authority is re q u ire d  to furnish a 
about its activities atleast once in two months tothe Cen ra, 
Government in the Ministry of Environment and Forests.

The Authority has its Headquarters in the National 
Capital Territory, Delhi.

The terms and conditions of appom tm entofth0 
Chairman and Members are as determined by the Central 
Government from time to time

(c\ an(j (d) The Authority has so far subrnitted tw0

D^hiDeveloiM^nt Authority toturnishdetails of tlw project
atong“ h E n v iro n m e n ts ,  impact Assessment report.

Thp Authority has also invited comments on the project

s s s t e s s s :
environmental clearance of the project.

[English]

CRPF Firing Range

4893. SHRI S.D.N.R. WADIYAR : Will the Minister of 
HOME AFFAIRS be pleased to state:

....
B a n g a lo re  in K a rn a ta k a ,

(b) if SO, Whether it will not affect the animals in the 

pa rk ; and

(C, whether th . Government are considering to shift 
the said fire range at some other place.

O ^ A fT a IRs I sHRI S oAHDE K b̂ O A rT :  W

functioning since August, 1995.

BaMfKgh^ta^ atonal Park, there wfl be no, effect on the
animals in the Park.

(C) This question does not arise in view of (b) above.


